
N
am

e of the corporate debtor. C
oral lnfragold Private Lim

ited 
D

ate of com
m

encem
ent of CIRP: 25.11.2020 

U
st of aeditors as on: 07.07.2021 

D
etails of C

laim
ant 

S.N
o. 

D
epartm

ent 
G

overnm
ent 

Identification N
o. 

1 C
entral B

oard 
G

ovt. of India, 
of Direct Taxes 

O
eptt. Of Revenue, 

Incom
e Tax D

eptt. 
Bikaner, G

ovt ID 
C

ard N
o: 146 D

ated 
12.06.2019 

2 K
ripa Shankar 

C
entral 

M
eena, 

G
overnm

ent O
fficer 

D
eputy 

C
o

m
m

issioner 
(G

ST) 

Total 

A
nnexure7 

List of operational aeditors (G
overnm

ent Dues) 

D
etails of claim

 received 
D

etails of claim
 adm

itted 

A
m

ount 
N

ature of 
Am

ount 
W

hether 
Date of receipt 

Am
ount claim

ed 
ofdalm

 
covered by 

related 
claim

 
adm

itted 
s,uarantee 

oarty? 
22.02.2021 

1,29,80,110.00 
NA 

NA 
NA 

NA 

15.02.2021 
16,50,969.00 

NA 
NA 

NA 
NA 

1,46,31,079.00 

Am
ount of 

A
m

ount of 
any m

utual 
contingent 

dues, that 
daim

 
m

ay beset· 
%

 of voting 
off 

share in 
CoC 

NA 
NA 

NA 

NA 
NA 

NA 

A
m

ount o
f 

Am
ount of 

daim
not 

daim
under 

adm
itted 

verification 

NA 
1,29,80,110.00 

NA 
16,50,969.00 

1,46,31,079.00 (A
m

ount in 
Rs.) Rem

arlcs, If 
any 

Docum
ent 

related to the 
claim

 are not 
provided by 
the 
deoartm

ent 
Docum

ent 
related to the 
claim

 are not 
provided by 
the 
deoartm

ent 


